INVITATION FOR EXPRESSION OF INTEREST FOR

GACTEL TURNKEY PROJECTS LIMITED OPERATING IN PRODUCTION, COLLECTION

AND DISTRIBUTION OF ELECTRICITY AT MUMBAI, MAHARASHTRA

(Under sub-regulation (1) of requlation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl

RE

EVANT PARTICULARS

1.

Name of the Corporate Debtor along
with PAN & CIN/LLP No.

Gactel Turnkey Projects Limited
CIN - U40101MH1995PLC088439
PAN - AABCG2826L1ZI

- | Address of the registered office

Floor 3rd, Plot No - 3/8, Hamilton House J.N. Heredia
Marg, Ballard Estate, Mumbai, Maharashtra 400038 - India

services sold in last financial year

3. [ URL of website N/A
4. Details of place where majority of ~ [N/A
fixed assets are located
5. | Installed capacity of main products/ |N/A
services
6. [ Quantity and value of main products/ | The Business of the Corporate Debtor is non-opera-

tional from the Fiscal Year 2021-22.

. | Number of employees/ workmen

N/A

. | Further details including last available

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Mail to:

cirp.gactel@gmail.com
rkumar56.ip@gmail.com

. | Eligibility for resolution applicants

under section 25(2)(h) of the Code is
available at URL:
Last date for receipt of expression of

|| interest

Website: http://saarvi.com/running- cases.php
E-mail: cirp.gactel@gmail.com
rkumar56.ip@gmail.com

29-06-2024

Date of issue of provisional list of

*| prospective resolution applicants

09-07-2024

Last date for submission of objections

| to provisional list

14-07-2024

Date of issue of final list of

'| prospective resolution applicants

24-07-2024

.| Date of issue of information memo-

randum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

29-07-2024

15,

16.

| plans

Last date for submission of resolution

28-08-2024

Process email id to submit EOI

Mail to: cirp.gactel@gmail.com, rkumar56.ip@gmail.com
And in the manner mentioned in detailed EOI.

Date: 14/06/2024

Mr. Kumar Raghavan

Resolution Professional of Gactel Turnkey Projects Limited

Regd. No. IBBI/IPA-001/IP-P-01433/2018-2019/12336)

Regd. Add: A 15 Windmill Village Sr. no. 61-75,Paud Road, Bavdhan Budruk, Pune, Maharashtra ,411021
Correspondence Address: B610, BSEL Tech Park, Sector 30A, Opposite Vashi Railway Station,
Vashi, Navi Mumbai — 400703

Email Id: cirp.gactel@gmail.com, rkumar56.ip@gmail.com

Digitally signed by
Kumar Raghavan
Date: 2024.06.19
10:21:36 +05'30"

Kumar
Raghavan


Admin
Pencil

Admin
Pencil


FRI

DAY, JUNE 14, 2024

.continued from previous page.
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There have bean no sacondary sala! soquisitions of Equity Shares or any convertible sacurities {“Security(les)), whara the Praomater, mambers of the Promater Group, Selling |
Sharehotders or the Shareholders) having the night to nominate direclons) in our Board are a party to the fransaction {excheding gifis), during the 18 months preceding the date of |
the Red Heming Prospectus, where ssther acquisiton or sale is equal to or mone than 5% of the fully diluted paid up share capita! of our Company (calcutated based on the pre- |
Offer capital before such ransaclion/s and excluding amployee slock options granted bul nel veslad), In a single lransaclion or mullipée trangaclions cormbined togather overa |
span of rofling 30 days.
3. Since there are no such transaction to report to under 1 and 2, the following are the details basis the last five primary or secondary transactions {secondary

transactions where Promoters, members of the Promoter Group, Selling Shareholders or Shareholder(s) having the right to nominate Director{s) on our Board, area |
party to the transaction), not older than three years prior o the date of the Red Harring Prospectus irrespective of the size eftransactions: |

Date of No. of Face value | Issue price per Mature of allotment Nature of | Total Consideration

allotment Equity Shares | per Equity Share ﬁi Equrqr Share =) consideration {in ¥ Miltion}
Bwscriadimed Bt Jac Wt il = it o' F'rlrnary e v criun e et ) A, g MR e s,

Juna 23, 14742048 | 20 HA Bonus issue of Equity Shares in the rafio of NA il

2023 2 Equity Shares for every b Equity Shares

Wntghtn:i auuﬂgn- msl of a:qumltmn MA{:M Jpnmar;-.' ﬁsuanmu'f per Equtly Sha!e‘,n il

E-a:cnndarjrtransamuna
MNone
Weighted average cost of acquisition (WACA) (secondary transactions) (< per Equity Share) Mot Applicable

4. The Floor Price is ‘X' times and the Cap Price is ‘X’ times the weighted average cost of acquisition at which the equity shares were issued by our Company, or |
acquired or sold by the Seiling Shareholders or other shareholders with rights to nominate directors are disclosed below: |
Welghted average cost
of acquisition (< per Equity Share)
Mot Applicable
Mot Applicable

Flaor price Il Cap price '
(i.e. < 351) (Le. % 363)

| Mot Applicable | Not Applicable
| NotApplicable | Not Appiicable.

Typaas of transactions

WP-CA of anary' |55|.|:a§'-:es
Whﬂ-!'. of Secondary transactions
Sirce 1:-::-.r|'1 &) and bl in nal appn'rr:ama {last 3 years fransactions)
~ Based u:-rl pnrnarg,- hansamtmns
Eiasa:l o Secondary tranmmna S
“As certified b_'r NE Tand Co, Chartered Accountants, J:-J.f wa}f-:nﬂha'-r certificate dated June 13, 2024
" Qnly Primary transaction in the Equily Shares inlast 3 vesrs haz been through bonus izsie of eqily shares

[ M [ M
| Mot Applicable | Mot Applicable

NIt
I'-.Int#.p_plic:ahla

For further details, p!eaﬂ see the i.'hipter titled “BASIS FOR OFFER PRICE" begmnirrg on page 130 of the RHP.

§. Justification for Basis of Offer price

Detailed explanation for Offer Price/Cap Price along with our Company's KPIs and financial ratios for the periods presented in the Restated Financial Statements and
in view of the external factors which may have influenced the pricing of the issue, if any

{1)As of December 31, 2023, wi operated 38 “company owned and company operated” or ‘COCO" stores all locatad in the major metro-cites of Bengalury, Chennai, New Dathi,
Mumbai and Hyderabad, all operated by our Subsidianes and 24 *franchisee-owned and franchises-operated” or FOFO" stores in 21 cilies across 11 States and Union Termtones
in Indea; (2) According to the RedSeer Report, as of January 31, 2024, our retail presence in India was three times the size of our nearest compettor in the kowry'super-premium
fumiture industry; (3) Qur revenue from operations in Fiscal 2021, 2022 and 2023 and in the nine months ended December 31, 2023 were < 1,957.80 million, ¥ 2,922.04 million,
T 4,180,984 million and T 3,133.11 million, respectivaly primarily an accoun! of increase in retall sakes and ncrease in retall presence; (4) Ower the [ast three Fiscals, we have
witnessad a significant growth in our EBITDA from ¥ 297.75 million in Fiscal 2021 fo ¥ 590.08 million in Fiscal 2022 which further increased to 82717 million in Fiscal 2023 and
was T 57765 millian in the nine months ended December 31, 2023 while our EBITDA Margin was 15.21%, 20.19%, 18.74% and 18.44% in Fiscal 2021, 2022 and 2023 and in the
nine months ended December 31, 2023, respectively; (5) Our restated profit after tax for the yearperiod has grown significantly from ¥ 19.23 million in Fiscal 202110 € 23210
millscen in Fiscal 2022, and further to ¥ 348,77 million in Fiscal 2023 at a CAGR of 326 48%, Our restated profil after tax for the yearperiod was T 18697 milian in tha nine months
ended December 31, 2023; (6) Our business model has resulted in positive cash flows over the years and our net cash fiows from operating activites were ¥ 329.80 million,
T 285,23 million, and T 679.71 million and T 125,71 million in Fiscal 2021, 2022 and 2023 and in the nine months anded Decambar 31, 2023, raspactively; (T) Our Retum an
Capital Employed was 5.52%, 12.90%, 16.63% and 8.63% (calculated on an unannualized basis), as of March 31, 2021, 2022 and 2023 and as of December 31, 2023,
respeciively, while our Rafum on Met Worth was 0.58%, 10.69%,15.18% and 8.34% (caltulated on an unannualized basis), as of March 31, 2021, 2022 and 2023 and as of
December 31, 2023, respectively; {8) We are the fourth largest player in the home fumniture segmentin India in terms of revenue in Fiscal 2023, (Sowre: RedSeer Repor) (9) We
have the distinction of being among the first few Indian companies to venbure into the super-pramium and luxury fumiture segment and one of the faw Indian company presant
ACTOES vanous price points, e, super-premium, oy and ultra-luony segment, through our various brands. (Sowce: Redsser Repod); (10) The increase in sales in the ksury
and premium housing categorias has witnessed an increase in damand for high-and furniture. (Source: RedSear Raport] Tha incraasing damand for housing, infarior dasign
garvices, fumished oplions, ranovaticons, &nd evalving housing frends all contribute to the expansion of the furniture market as it caters 1o the fumishing neads of propertias in the
real estatesecior, [Source. RedSear Riapon)

The Offar Price of T [«] has been determined in complianca with tha SEBI ICDR Regulations, on the basis of the demand from (nvestors for the Equity Sharas through the Book
Building process. Investors should read the abovementoned infoemation along with “Risk Factors”, “Our Business " and "Resfated Consofideled Financial Informafion” beginning on
pages 27, 193 and 266 of the RHP, r&spe:twel',' to have a more informed view,

THE EQUITY SHARES OF OUR COMPANY WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

In case of any revision to the Price Band, the Bid! Dffer Period will be extended by af least three addifional Working Days following such revision of the Price Band, subject fo the Bid!
Offer Pariod not exceading 10 Working Days. In cases of forca majeure, banking strike or similar circumstances, owr Company, the Promoter Salfing Shareholders and the investor
Selling Shareholder may, in consultation with the Book Running Lead Managers, for reasons to be recorded in writing, extend the Bidl Offer Penod for a minimurm of three Warking
Dranys, subpect to the Bid! OfFfer Period nof excesding 10 Working Days. Any revision in the Price Band and the revised Bid! Offer Period, if applicable, will be widely disseminated by
nofification to the Stock Exchanges, by igsuing a public notice, and also by indscating the change on the respective websites of the Book Running Lead Managers and at the larminals of
the Syndicate Members and by intimation to Self-Certified Syndicate Banks (*SCSBs”), other Designated Infermediaries and the Sponsor Banks, as applicable

The Offer |5 being made through the Book Building Process, in terms of Rule 19{2)(b) of the SCRR read with Regulalion 31 of the SEBI ICOR Regulations and in compliance with
Regulation 8{1} of the 3EBI ICDR Regulations, wherein nof more than 50% of the Offer shall be allocated on a proporionate basis o Cualifed Inslitulional Buyers ("QIBs") ("QIB
Portion’), provided thatl our Campany, the Promoter Salling Sharehaldars and the Inveslor Selling Sharehaldar may, in consultation with the Beok Running Lead Managers, allocate
up 1o 80% of the QIB Portion fo Anchor Investors o a discredionary basis in accordance with the SEBIHCDR Regulalions ("Anchor Invesior Portion”), of which one-third shall be
rasarved for domestic Mutual Funds, subjact 1o valid Bids being raceived from domastic Mutual Funds at or above the Anchor Investor Allocation Prica. In the avent of under-
subscription, or nan-allecation in the Anchor Investor Partion, the batance Equity Shares shall be added to the Net QIB Parion. Further, 5% of the Net QIB Portion shall be available for
allocabion on a proporfionate basis only fo Mutual Funds, subject to valid Bids being received at or above the Offer Price, and the remainder of the Met 2B Portion shalt be available for
allocation on a proporionate basis o all QFBs, mcluding Mutual Funds. Further, not less than 15% ofthe Offer shall be available for allocation to Non-Instititional Investors and not less
than 35% of the Offer shall be availabie for allocation to Retall Individual Bidders in aocordance with the SEBI ICDR He;ulalmns subjecd to vabd Bids being received at or above the
Offer Price. One-third of the Mon-lnstitufional Pordion shall be available for allocation io Nen-Insbitutional Bidders with & Bid size of more than € 0.20 millionand ug o T 1.00 milfon and
twio-thirds of the Non-Institutional Portion shall be avaitable for allocation fo Non-Institutional Bidders with a Bid size of more than £1.00 maion provided that under-subscription in
gither of these two sub-categories of the Non-Institutional Portion may be aliocated to Non-Instidutional Bidders in the other sub-category of Non-Institulional Portion in accordance with
the SEBI ICDR Regulations, subjectio valid Bads being received at or above the Offer Price. All patential Biddess (except Anchor Investorshare mandatority required to participate in the
Offar through tha Application Supportad by Biocked Amount {"ASBA”) process by providing dedails of their respective ASBA accounis and UPI ID in case of UPI Bidders, as applicable.
pursuant 1o which thewr cormespanding Bid Amount will be blocked by the Self Certified Syndicate Banks ("SC8Bs”) or by the Sponsor Bank{s) under the UPI Mechanism, as the case
may ba. to the extent of the raspactive Bid Amounts. Anchor Inwestors are not parmitted to participate in the Offer throwgh the ASBA process. For details, see "Offer Frocedune” on page
427 of the RHP.

Bidders!Applicants should ensure that DP 10, PAN and the Client ID and UP! ID {for UPI Bidders bidding through UPI Mechanism) are correctly filled in the Bid cum
Application Form. The DP ID, PAN and Client |D provided in the Bid cum Application Form should match with the DP 1D, PAN, Client 1D and UPIID available (for UP1 Bidders
bidding through the UP1 Mechanism) in the Depository database, otherwisae, the Bid cum Application Form is liable to be rejected. Biddersi/Applicants should ensure that
the beneficiary account provided in the Bid cum Application Form is active. BiddersiApplicants should note that on the basis of the PAN, DP 1D, Client 1D and UPI 1D {for
UP| Bidders bidding through the UPl mechanizm) as provided in the Bid cum Application Form, the Bidder/Applicant may be deemed to have authorized the Depositories
to provide to the Registrar to the Offer, any requested Demographic Details of the Bidder/Applicant as available on the records of the depositories.

Investors must ensure that their PAN is linked with Aadhaar and are in compliance with the notification issued by Central Board of Direct Taxes notification dated
February 13, 2020 and read with press releases dated June 25, 2021, read with press release dated September 17, 2021 and CBDT circular no.7 of 2022, dated March 30,
2022 read with press release dated March 28, 2023 and any subsequent press releases in this r-u-gard_

ASBA* Simple, Safe, Smart U,:,)

way of Application!!!
*Applications Supported by Blocked Amount
(*ASBA") is a better way of appiying to offers by
simply blocking the fund in the bank account.
For further detaifs, check section on ASBA.
Mandatory in public issues.
No cheque will be accepted.

number; THI0T 207740 and mail Ia; ipo. upiiiapo.org.in

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF QUR COMPANY AS REGARDS ITS OBJECTS: For information on the main objeciz of our Company, invesiors are
requested to see “History and Cerdain Corporate Matters” beginning on page 234 of the RHP. The Memorandum of Association of our Company is a material document for inspection in
redation bo the Offer. For further delails, see "Matenal Comlracts and Docuiments forinspection” beginning on page 448 of tha RHP,

LIABILITY OF THE MEMBERS OF OUR COMPANY: Limited by shares

AMOUNT OF SHARE CAPITAL OF OUR COMPANY AND CAPITAL STRUCTURE: As on tha date of the RHP, tha authorised share capital of our Company i T 150,000,000 dividad
inta 75,000,000 Equity Shares of face value of T2 sach. The issued, subscribed and paid-up Equity share capital of our Company is ¥ 103,194,336 divided into 51,557,168 Equity
Shares of lace value of T 2 each. For details of the capital structure of our Comgany, see “Capital Struchure” beginning on page 88 of the RHP.

HAMES OF THE INITIAL SIGNATORIES TO THE MEMORANDUM OF ASSOCIATION OF OUR COMPANY AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY THEM:
The names of the indtial signatories of the Memorandum of Association of our Company along with their aliotment are: Subscription to the MoAof 5,10,000 Equity Shares each fo Sunil
Suresh and Shubha Sunit and B00 equity shares each o T. Maruthi Rao, Magesh Manay, Chandra Kanth B, Suresh 5, and Girsh K.C. For details of the share capital history and capital
struciura ol our Company sea “Capifal Structure” beginning on page 88 of the RHP,

LISTING: The Equity Shares that will be offered throwgh the RHP are proposed bo be Ested on the Stock Exchanges. Our Company has received ‘m-principle’ approvals from BSE and
NSE for the listing of the Equaty Shares pursuant to their kellers each dafed Movember 2, 2023. For the purposes of the Offer, the Designatad Siock Exchange shall be BSE Limiled, A
sighed copy of the RHP and the Prospectus shall be defiverad to the RoC for filing. For details of the matarial contracts and documents that will be avasable for inspection from the date
of the RHF up fothe Bid! Offer Closing Date. see "Medens! Confracts and Documents for Inspechion”on page 448 of the RHF.

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI"): SEBI anly grves s observations on the offer documents and this does nol conslitute
approval of gither the Offer or the spacified securites stated in the Offer Document. The investors are advised io refer io page 405 of the BEHP for the full text of the disciaimer clause of
SEEI

DISCLAIMER CLAUSE OF B3E (the Designated Stock Exchange): It is to be distinctly understood that the parmission gvan by BSE Limited should not in any way be deemed or
construed that the RHF has been cleared or approved by BSE Limited nordoes it certify the comectness or completeness of any of the contents of the KHF. The imvestors are advised 1o
refer to the page 407 of the RHP for the full text of the disclaimer clause of B5E.

DISCLAIMER CLAUSE OF NSE: | is io be disbnctly undersiood that the permission gaven by NSE shoudd not in any way be deemed or construed that the Offer Document has been
cleared or approved by NSE nor does it cerdify the comectness or compdeleness of any of the contents of the Offer Document, The investors sre advised o refer to page 407 of the RHP
lor the full lext ofthe disclaimar clause of NSE,

GENERAL RISKS: Invesimenis in equity and equity-refaled securities involve a degree of risk and Bidders shoukd not invest any funds inthe Offer unkess they can afford {o take the
risk of losing their invesiment. Bidders are advised 1o read the nsk tactors carsfully befare taking an investment decision in the Offer. For taking an investment decision, Bidders must
redy an their own examination of our Comgany and the Offer, including the risks invahved, The Equity Shares in the Offer have neither been recommanded, nor approved by the SEBI,
nardoes SEBI guaramea the an:mra::g,'ur adequsu:y of the confants of the RHP. E-pm:lﬁc: attention of the Bidders is invited to “Risk Faclors” n:mpage 27 ofthe RHE.

l.lFi-hInw a'o.rallah{a In AEEA I‘nrR-ntaﬂ 1m:|wldua| Inustnrs ann’ Hﬂl‘lll‘lﬂ-‘tlll.ltlm‘lﬂl Investor applylngln publicizsues wham ﬂ'm application amount is umeEM um appEyIng Ihmugh Hagislumu’ Bmkﬂrs.. Ej,rndu:ata I: DPs &HTA:B_ Ratal[E-ndI\rl:iuallnvutms
and Non-Institutional Investors also have the option to submit the application directly to the ASBA Bank (SC5Bs) or to use the facility of linked online trading, demat and bank account. Investors are required to ensure that the bank account used for
bidding is linked to their PAN. Bidders must ensure that their PAN is linked with Aadhaar and are in compliance with CBDT nofification dated February 13, 2020 and press release dated June 25, 2021 read with press release dated September 17, 2021,
CIMIREL PATMENTS INTERFACE cBDT Circular No. T of 2022 dated March 30, 2022 read with the press release dated March 28, 2023,

ASBA has o ba avalod by alf the investors axcept Anchor invesfors, LIS may be avadad by (i} Retall Indtdalal Bidders in the Reral Portion; (§) Non-Insfitulional Bidders with an appiication size of up o< 500,000 i the Noa-Instiutional Portion. For detals on the ASBA and UP process, plaase rafer fo
The defalls qiven in the Bid Cum Application Form and abridged prospeclus and also please refer fo the section "Offer Procedura”an page 418 of the RHP Tha process 5 also available on the website of Association of Investmen! Bankers of India (“AIBI') and Stock Exchangas and in the General
Information Documant. The Bid Cum Application Form and the Abridged Prospectus can be downicaded from the websios of BSE Limited ("BSE") and Natonal Sfock Exchange of India Limited (“"NSE”, and logether with B5E, the “Stock Exchanges’] and can be oblalned from the sl of banks that is
displayed on fhe website of SEB! &t www sebi gov insebiwet/othenOtherdction. do *doRecognisedFoi=yesdinfmid=35 and hifps:dwww sebi gov in‘sebiwebiothen Othend ction. do?doRecognisedFo=yes Sinmid=43, respectively as updafed from fime to fime. Forthe iistof UP! 8pos and banks five on
(PO, plaase rafer (o the ink: www. sebi.gow.in, UP Bidders Bidaing wsing the UPT Mechanism may apely through the SCS8S and mabife appiications whose names appaar o the wabsie of SEBI, as updated fram time fo fime, /CICT Bank Limited has been appoiied as the Sponsor Bank for the Offer, in
accardance with the requirements of SEBI circiar dated Movember 1, 2018 asamended, For Offer refated quenies, ploase contact the Book Running Lead Managers "BRLMs’] on their respective emal IDs as mentiomed befow. For UPI redated quenes, mvestors can confact NPCH at the ol frae

! BOOK RUNNING LEAD MANAGERS TO THE OFFER | REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER |
' Akash Shetty
. STANLEY LIFESTYLES LIMITED
s caras - R A OSBICAPS A

LJ rities SY No. 1672 and 16/3 Part
/\ 3 icICI Securitie JM FINANCIAL KFINTECH SYho t62ard t61Pe
Auxis Capital Limited ICICI Securities Limited JM Financial Limited SBI Capital Markets Limited" KFin Technologies Limited Attibele Hobli, Anekal Taiuk
1" Floor, Axis House IGICH Venture House 7 Fioor, Gnergy 1501, 15" Floor, & & B Wing (formerty known a5 KFin Technologies Private Limited) Bengafuru Kamataka 560 100
C-2 Wadka International Centre Appaszaheb Marathe Marg Appassheb Marathe Mang Farinee Crascenzo, G Block, Salanium, Tower B, Plot No 31-32 Tel: +41 80 EE_EIﬁ 7200 )
Pandurang Budhkar Marg Prabhadevi Prabhadevl, Mumbas 400 025 Bandra Kurla Complex, Bandra (E) Gachibowfi, Financial District E-mail: complance@stanleyiifestyles.com

Wi, Mumbai 400 025 Maharashtra, Indiz
Tal: +01 22 4325 2183

E-mail: sianley.ipoi@axiscap.in

Investor grievance e-mail;
complainis@aascap.n

Website: www axizcapital cain

Contact Person: Pratik Pednekar

EEEI Flegmtratlm Hn I'*JI'-."I{II:IIZIIIIIEDE"EI

Mumbai 400 025 Maharashtra, India
Tal: +31. 22 6807 7100

E-mail: stanleyipoi@icicisecanitias. com
Investor grievance e-mail:
customercareiicicisecuribies.com
Website: www icicisecurilies.com
Contact Person: Namrala Ravasia
SEB Reglmnun No.: INMIEHII[IEIIH?EI

Maharashira, India

Tel: #91 22 6630 3030

E-miail: stanleylifestyles ipo@jmi. com
Investor grievance e-mail:
grievance.ibd@jmi.com

Wabsite: www jmil.com

Contact Person: Prachee Dhuri

SEEI Registration Hu INMOOD010361

Tel: +81 22 4006 9807

SEEI Reglstﬁhm Hu

Mumbai 400 051 Maharashbra, Indiz

E-mail: stanleyipofsbicaps.com

Investor grievance e-mail;
mvestorrelabons@sbicaps.com

Website; www sbicaps.com

Contact Person: Janardhan Wagle/Krithika Shatty

W&hsrtn wmstanlﬂﬂ-fesh'les com

Investors may contact our D::mpar-y Eecretary' and I:-nrn::ﬂaan[:&
Officer ar the Registrar to the Offer in case of any pre-Offer or posl-
Offer related problems, zuch as non-recaipd of letters of Allotment,
non-credit of Alloited Equity Shares in the respeciive beneficiany
account, non-recaipl of refund orders or non-receipt of funds by
alectronic mode,. For all Offer related queries and for redressal of
Dmplamts In'.'estufsmay alsowrielothe BRLMs. [

Manakramguda, Senlingampally

Hyderabad 500 032 Telangana, India

Tel: +31 40 6716 2222

E-mail: sli.ipo@kfntech.com

Investor grievance e-mail: einward. ris@kfintech.com
Website: www kfintach com

Contact Person: M Murali Krishna

INr-.{'.'I"'..IEI[I[I3531 SEBI Registration No.: INRIDOO000ZZ1

.S“B.f I:ap.iﬂf Marnefs erll'Pd rs&nﬂssumare uf the Jnuestur&a'.'mg Eha.'"c'-.'?u.lderrﬁrenrs uﬂhe SEEr Memﬂarﬁﬂ&nlrm Feginaiions. Acmm'rr‘g.'r 7 m'rpn'rar.ce mfh f.he mmtaﬂegﬂaﬁnn E‘J.ﬂ.nf r.'?e SEE.' Memhanrﬂank&rs ﬁ'egu.l&fms and Hegufamn E'Erﬂjlnﬂne SEBIICOR Eega.'.'muns S81 Capifal Warkels LIr]'.'.'iED'H‘ﬂH.'G'b&JHL-'D.’FED' urlfj.-'unme marketing of fve Oifer,

AVAILABILITY OF THE RHP: Invastors are advised to refer 1o the RHP and the "Riek Factors” beginning on page 27 of the RHP hefora applying in the Offer. A copy of the RHP is
avallable on the website of SEBI af www.sebigovin and iz available on the websides of the BRLMs, foas Capdal Limited ‘at www.axiscapdal.coun, ICICH Securifies Limited at
wnw.icicisecunties.com, JM Financial Limited at www.jmil.com and 5Bl Capdal Markets Limited at www.sbicaps.com respectively, the wabsite of the Company, Stanley Lifestyles
Limitad at wivw.slanleylifestyles. com and the websites of the Stock Exchanges, for BSE al www.bseindia_com and for NSE Limited at www.nseindia. com.

AVAILABILITY OF BID CUM APPLICATION FORM: Bid cum Application Form can be oblained from the Registered Office of our Campany, STANLEY LIFESTYLES LIMITED:
Telephone: + 91-80 6695 7200; BRLMs: Axis Capial Limited, Tel- +81 22 4325 2183; ICIC] Securities Limied, Tel- +81 22 6807 7100; IM Financial Limited. Tel; +91 22 6630 3030 and
SBI Capital Markats Limited, Tel: «81 22 4008 9807 and Syndicate Members: JM Financial Sarvices Limited, Telephone Number: +81 22 6136 3400; SBICAP Secunities Limited, Tal:
(+91) 22 BEI16204 and Investes Capital Senvices (India) Private Limited, Tel: (+91) 22 6848 7400 and at selectad lacations of Sub-Syndicale Members (as given below), Registered
Brokers, SCEBs, Designated RTALocations and Designated COP Locations for participating in the Offer. Bad cum Application Forms will also be available on the websites of the Stock
Exchanges at www.bseindia,com and www.nseindiacom and al 3l the Dasignated Branches of SC5Bs. the st of which is availabée on the websilas ofthe Stock Exchanges and SEBI.
SUB-SYNDICATE MEMBERS: Almondz Globai Secunties Lid ; Anand Rathi Share & Stock Brokers Limitad; Anand Share Consultancy, ANS Pyt Limited; Ashwani Dandia & Co; Asit
C Mehta mvestment Intermediates Limited; Axis Securities Limied, Bajaj Financial Securities Lid.; Centrum Broking Limited, Centrum Weadth Management Lid.; Choice Equity
Broking Private Limited; DB{International) Stock Brokers Lid ; Eureka Stock & Share Broking Senices Ltd.; Fisdom Technology Senaces Limited; G Raj & Co, (Consultants) Limited;
Globe Eaplt.al Markats Lid.; HDFC E"EH..U"“EE Limifed; IDEI Eapltal Markeis and Securities Ltd:; IIFL Securities Limited; |IFL Wealth Management Ltd.; Jhaver Eecunb&s .Ju::-banputra

Fiscal Sarvices Py, Lid.; Kalpataru Multiplier Limied; Kantilal Chhaganlal Securites Py, Lid.; Keynaola Capitals Limited; KJMC Capital Markel Senices Limited, Kotak Sacurities
Limited: Lakshmeshres Invesiment & Securibies Pyt Limited: LKP Sacunfies Limited; Inveniure Growth & Securfies Lid,, Marwadi Shares & Finance; Moilal Oswal Financial Services
Limited; Nirmal Bang Securites Pyt Limitad; Nuvama Wealthand Investiment Limited (Edelweiss Broking Limited); Patel Wealth Advisors Pt Limited, Prabhudas Liladhar Pyt Lid,;
Pravin Ratilal Shara & Stock Brokers Ltd.; Religare Broking Ltd.; RR Equity Brokers Pyt Limited; Sharekhan Limited, SMC Global Securities Limitad; Systematix Shares and Stock
Brokers Lid.; Tanna Financial Services, Tradebulls Securities Limited; Way2wealth brokers Pyt Ltd. and YES SECURITIES {INDEA) Limited.
ESCROW COLLECTION BANK, REFUND BANK AND SPONSOR BAMNK: Axis Bank Limited,
PUBLIC OFFERACCOUNT BANK AND SPONSOR BANK: ICIC! Bank Limded
UPI: UPI Bidders can alsa Bid through LIPI Machanism.
All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed to themin the RHP.
For STANLEY LIFESTYLES LIMITED
On behall of the Board of Direchars
Sdi-
Akash Shelty
Cnmpan:, Secratary & Cnmphanca Officar

Place; Bengaluru
Date ..lune 13, EEIE-i

ETAHLE"r' IJFEET"!'LEE IJHITED & prnr:rc-slng suhjacttore:alntui:eqmsﬂa apprn-.'als. mamet conditions am:l ntﬁer-:nnsu:l*arata;:uns 1o make an g‘.mal puhht: -:-I’fe: n-! 15 Eq-uﬂ:,r Shares am:l has ﬂedared harnrug,. pmspa::ma -iamd Jung rE- 2024 wﬂh 1h9 F'.crl'.: The FEHF‘ 5 made a'.':-nlahla an 1he m«nsu‘e ::.r IheﬂEBI ahu*.n.nw sabi.gov.inaswell as on the wahsues of the EIRLM;
i.e.. Axis Capital Limided at www. axiscapiial.couin, ICIC] Securities Limited al wwwicicisecorilies,com, JM Financial Limited atwww jmifi.com and 38| Capital Markets Limvited at wwiw sbicaps.com, the website of the N3E at wwwi.nseindia.com and the website of the B3SE at www.bseindia.com and the website of the Company at www stankeylifestyies com. Any polential
investar should note that invesiment in equity shares involves a high degrea of risk and for detads relating to such risks, pleass see the section Hed “Risk Factors”beginning on page 27 of the RHP. Potential investors should not rély an the DRHP far making any investmeant decision but can only rely on the information included in the Red Hemng Prospectus,

The Equity Shares have nol bean and will not be registered under the Securties Act or any state secunties laws n the United Stales, and untess 50 registered, and may not be offered or sold within the United States, except pursuant to an exemplion from, or in a ransaction nol subject fo, the registration requiremants of the Secunties Act and applicable U, 5, slate

securities laws. Accordingly, the Equity Shares are being offered and sold outside the United States in offshore transactionsin reliance on Regulation's and the applicable laws of each jurisdictions wheee such offers and sales are made.

CONCEPRT

E-AUCTION NOTICE FOR SALE OF IMMOVABLE PROPERTIES OF SCOTTS GARMENTS LIMITED (UNDER LIQUIDATION)

Req. oflice: 481-8, IV Phase, Peenya Indusirial Area, Bangalore, Karnataka S60 058 | Liguidator M MY Sudarshan (B8 Req. No. IBELTPA-D0Z/IP-NO0SE1 201 7-2013M1707]
AVITATION FORMF NTEREST FOR . RajCOMP Info Services Limited (RISL) Liquidator's address: No.584/13, Bth Main, Gitinagar 1l Phase, Bangalore — 56085 Contack: =31 96203 00691 Emal: ligudator scotisgarments@gmail.com
L C-Block, 15t Floor, Yojana Bhawan, Tilak Marg, C-Scheme, Jaipur. SALE OF ASSETS AT DODABALLAPUR, PEENYA & KOLAR

GACTEL TURNKEY PROJECTS LIMITED OPERATING IN PRODUCTION, COLLECTION oj P il bhian b als ol ok I PP Hheli ik \ nted i " :

AND DISTRIBUTION OF ELECTRICITY AT MUMBAI, MAHARASHTRA RISL invites ehids from the eligible bidders for the following: hmll:ullz. given of Sale o assels I:lwned_ by Seotis Garmenla le_ltEEI:Undnerf.lqurdamnl rn:llr-g part o th:s* L|I_:|Lr-|:|al.¢-un esfate by the Liquidatod, appainbed by the Hon'ble MOLT, Bengalure vide ordens i L&
(Under sub-regulation (1) of requlation 36A of the Insolvency and Bankruptcy Board of India NIB Mol Datel Sar e el [Blericiaain Nﬂ-.dE.Eﬂ-EEIi}.' r-:lt 11:!1.]-:r-.13&131n:!5- with the pr::-ﬂ;a-me:s E-:--:Iu:swelly mnﬁgi:gelu:llqtu ﬂ?e ;Iann.r:anﬂank f-:lrnr'lnrag |n||:=.gral -:E-mpdn:-nem gme_asset um:ler_ SARFAES] At EII}DETIWE s.lah:- shall hedn:ﬁe un-:IE:":va.-1
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Unigus bid o, Eimsw“ WD | Lastdate Eer;ulatr;m. ngar;;aggr;ﬁd an::upnq.- Baar | I;g!la |ff|.;|u|5danmz F;mlr. 55k .Eq,::[ o, ;HHIi mg;mm with asiets under the Seouritization and Reconstruction of Finandal Assets and Endoreement o

A RELEVANT PARTICULARS 855107 06,24 RFP for Hieing of Technical Expents  |Rs.2.07 G| 07.08.2024 o) ol it v e s ko _

1. TName of the Corporate Debtor along| Gactel Turnkey Projects Limited (RIS242551L0 Services for SAS Analytice Stack_ Rs.5.84 (21.06.2024 Lot Asset Details of property ""“?""E :r"':* Earnest Money I“‘T‘“"‘E"'T
with PAN & CIN/LLP No. CIN - U40101MH1995PLC088439 B OO0 tacs Mo, MR Deposit {INR) Value {INR

PAN - AABCG2826L1ZI Detalls can be seen onthe websites pipoosl saasitan govin. hitpenpp rajasthan.aoddn, i Industrial Land and Building with Plant & Machinery at Plot | Land measusing 12 acres with entire garment manutacturing]  62,37,00,000 £,23,0,000 10,060,046

2. | Address of the registered office Floor 3rd, Plot No - 3/8, Hamilton House J.N. Heredia hitip:{'doite rajasthan gowin. Bids are 1o be submitted through hitgoYeproc raiasthan govin, Mo, D3, D4, A3, AT0, A1T, 543, 543, S45(P), | Phase plant & machinery in manning condition including all items, [ty Two {5 Crare Twenty (Ten Lakhs)

Marg, Ballard Estate, Mumbai, Maharashtra 400038 - India Raj SamwadiCi24/639 SA Jt. Dir.) Apparel Park Industsial Area, Doddaballzpura, Bangalore machines, fixtures in the premises whether attached 1o it Croge Thirty Three Lakhs Seventy

3. 1 URL of website N/A [exclisively mongaged 1o Canara Bank) ar not {Exxcl, vehicles) Leven Lakhs) Thousandl

4. | Details of place where majority of ~ [N/A ) Indwstrial Land and Building at 481/4 & 481/8 IV Phase, 481/ - Land measuring 4,146 sg.m (44,628 =q. 1t} with a A1,84.00,000 4,18, 40,000 25,00,000
fixed assets are located # Peenya Industrial Area, Bangalore 560 058 total built-up araa af 1,65,000 sq. it 481/8 - Land measuring {Forty Ona (Four Crare {Twenly Five

; i v {exclissively mongaqed to Canara Bank) 1,874 sq. m, (20,072 50, TL) with & total bullt-wp area of Crove Elghty Elghdesen Lakhs Lizkhs Qnlyl

5. | Installed capacity of main products/ [N/A TATA ¥ 4 f Q : ¥
services G600 =, L Faur Lakhs) Ferty Thousand}

6. | Quantity and value of main products/ | The Business of the Corporate Debtor is non-opera- TATA POWER 3 Flant & Machinery at 28104, 4B1/E and Sy Mo, 127, IV Phase, [ All the plant & machinery incl, matenial, Foqures, fumiture & 1,200,000 32,00, 000 5, 00,000
services sold in last financial year | tional from the Fiscal Year 2021-22. THE TATA POWER COMPANY LIMITED Peenya Industrial Area, Bangalose 560 058 (part of the scrap in the property whether attached 1o the propesty or (Three Crom (Tharty Two Lakhi {Five Lakhs)

7. T Number of employees/ workmen N/A Registered Office: Bombay Howse, 24, Horni Mody Strest, Mumbai 400 001, Liquidation estate wnder B not [excl. YYehides) Twenty Lakhs)

8. [ Further details including last available | Mail to: Ted: 91 22 BAG5 8202 CIN: L2R49HMH1919PLCOMOSET 4 Industriat Land and Building at 127, Melagadaranahalli Village, | Land measusing 43 Gurtas (42,471 sq. L} with a tosal 9 56.00,000 95, 60,000 10,00, 004
financial statements (with schedules) | cirp.gactel@gmail.com Email: tatapowerZigtapower.com, Website: www talapower.com Peenya Industrial area, Bangalose 560 058 ipan of the huilt-up area of 7,000 sq. ft. including alt items. machines, (Mime Crome [Minety Five Lakh (Ten Lakhs)
of two years, lists of creditors are rkumar56.ip@gmail.com NOTICE OF RECDRD DATE Lipuidation estate ender 1B Tixtures in the premises whathes attached 1o 5 or noed Fifty Six Lakhs) Sty Thousand)
available at URL: NOTICE is hereby given pursuat o Section 91 of the Companies Act, 2013 that: g Intustrial property with plant & machinery at Mo, 1028, Land measusing 7,450 sq. ft and building with built up anea 1,84, (u0, 000 18, 40,004 5,06, (00

9. | Eligibility for resolution applicants Website: http://saarvi.com/running- cases.php Monday July 8, 2024, has bean foed a5 the Record Date for the purpase of paymont of Anaual Irudayapuram, Robersonpet, Bangarpel Taluk, Kolar District | of 14,200 sg, f1. intuding all fems, machanes, fistures in the| (0ne Crore Eighty {Eighteen Lakhs (Five Lakhs)
undgr section 25(2)(h) of the Code is | E-mail: cirp.gactel@gmail.com milareet on the 100 - 9.15% Seoured Redeemabla Mon-Canverlibla Daebanluras aggregaling a {part of the Liquidation 2state under 1B premises whather attached to it or not Four Lakhs) Fosty Thousand)
available at URL: _ rkumars6.ip@gmail.com cumulatve face value of £ 20,00,000 sach {STRPF N and 0] and the redemption procaeds of tha & | Industrial praperty with plant & machinery at 22, KIADB Indl | Land measuring 0.9% Acre and building with built wp arez of]  2,84,00,000 28,40,000 5,060,000

10, | Last date for receipt of expression of | 29-06-2024 Separately Transferable- Redeemabie Principal Padt N of these Debenturss (INE24SADTZES), Area, Dasarahesahalll Village, Bangamet, Kaolar District 30,400 sq. ft. including a8 items, machines; fivtures inthe | (Twe Crore Eighty | (Mwenty Eight Lakh iFive Lakha)

___Linterest_ B aggregating T 20,00.00,000, both due on Tuesday, July 23, 2024, {part of thee Liquidation estate wnder 1RC) nromises whather attached 10 14 ar net Faur Lakhs) Forty Thousand)

11, Date ofssue of provisional st of | 09-07-2024 For The Tata Power Company Limited industrial Land & Bulding with Plant & Machinery at Sy, No.60] Land 37 Guntas o7 34,848 Sq.1t, & building wih | 9,77,00,000 97,70,000 10,00.000

*| prospective resolution applicants Sdl- 7 wstrial Lan uikding with Plan inery at 5y, Na, and measusing Imtas or 34, of.ft. & building w 17,00, oy Jan,
— — Blace: Mumbai i & Patal Sultan Thippasandra Village, Kasaba Hobll, Kelar District built up area of 58,060 sq. ft, inclieding 3l [rems, machines, Khme Crore Seventy | {Ninety Seven Laking (Ten Lakhs)

2 oot | 14072024 Dated: June 13, 2024 Company Secretary | || {echsvely Morgaged to Ganara Bk e i the premises whetteratached totornot | Seven Lakh) | Seventy Thousancl

i i i Industriad Land & E:uli'dlng at 51_.I Mo 300, 3, I & 3242 Land msasusing 2 Acre 29 Guntas or 11,8701 5q. tt and 276800000 2.76,80.000 20,00,00
Date of issue of final list of 24-07-2024

13. i i i i Langadahali Village, Kasaba Hobli, Kofar District {exclisively | building with built wp areaof 1,33,750 sq. ft. exduding all.  [Twerty Seven Crore | (Twa Crore Seyenty Sis i Teenty Lakhs)
prospective resolution applicants

T4 Date of issue of information memo- | 29-07-2024 @ ayreEiia wa-re Farrer ferferarss martgapied 1 Canara Bank) iteas, machines and fatuees whether attached to foenot | Sty Eight Lakhs) | Lakhs Eighty Thowsand}
randum, evaluation matrix and R . LDHFE“’,‘P“" ekt "'""'E SERi _E';.Eﬁfw g | 9vehides at Poenya, Bangalome Passenger and commercial vehicles 11,34,000 1.13.000 20,00
request for resolution plans to i 3 Flaar, NSIC Business Fark, Now WOBP Bl bia Indestiial Estats - 110820 {part of the Liquidation astate under 1B0) Mo domments except RO shall b= proveded to the purchaser JElewean Lakhs Thirty | (Cne Lakh Theteen i Twearity
prospective resolution applicants TENDER NOTICE {E-Tendering Moda Only) fosur alm-.ls.and,l Ihnmand:l Tholsand)

15, Last date for submission of resolution [28-08-2024 E?NFEDR invilgs I:Tli'-lr:!r;:l en E- 1Elr-:IH in ﬂﬂﬁﬁﬁ hﬂfw ".?EFEFJJHE ﬁrk. I|E:r|rg.-F|h4rL1=|.|-;|I'. Important dates for the auction process: _
plans a-lendaring made, pocumentcan oo aWn after paying T 1000-" through cnlng fom -

16.| Process email id to submit EOI Mail to: cirp.gactel@gmail.com, rkumar56.ip@gmail.com A0 119 0P DO R TR comiCCIL} Fataayions 1,208 e b kot 7. &

Ahall o: cip gactel@gmalcom, fiumarst p@o TenderNo. Bid Reference | GONiArea-JTCIVALUATION/2024 Dates of Inspection Ta-Tun-24 1o 20-Tun-14 T47un-24 0 28-1un-24 T47un-24 o 20-Tun-23

Date: 14/06/2024 Mr. Kumar Raghavan Nawmie of Wark ﬁﬁ&ﬁ%:fﬂnﬁ‘w@ Eﬂagrfgﬁakﬁﬁgﬁfuﬁmﬁug{ﬁ;ﬁ Bid document submission & EMD payment last date O -July-24 O -Juliy-24 03-Juliy-24

Resolution Professional of Gactel Turnkey Projects Limited | Conlaines Terminats of Arga-| of GDHuDé Date & Time of E-Auction 03-July-24 04 July-24 05-July-24
Read. Add: A 15 Windmill Village Sr. no. 61 7Féi>gd'dNRO' LBBBI/IZ/:-OOQILP-I;-(I);433’/\/2|0h18-22:9/121?851) E:::L":ﬁ;:::m :—..Eigﬁfj; {inel, G5T) for anfire perod of the contract {Auction slots shall have unlimited extension of tot 1:11 .00am to1 2.00pm Lot -4: 11 ,0Dam to 1 2.00pm Lot 7: 1 1 .00am to 12.00pm
egd. Add: indmill Village Sr. no. 61-75,Paud Road, Bavdhan Budruk, Pune, Maharashtra, i G ] Ve ; ] !

Correspondence Address: B610, BSEL Tech Park, Sector 30A, Opposite Vashi Railway Station, Costaf Document* T 1000 incusve of all faxes and duties mough e-paymen| SR AR g EI e ] Lt 5: etipm o (Ml Al E: #prEee. g

Vashi. Navi Mumbai — 400703 Eil‘l‘ﬁtiﬁﬂ'ﬂ'ﬂ!m&ﬂ ¥ 37 253- {Ihrough e-payment cnly] Lot 3: 5.00pm 1o &.00pm Lot & D0 pE T & 00pm Lot 4 5.00pm 10 &, 0Dpm
Email Id: cirp.gactel@gmail.com, rkumar56.ip@gmail.com | | Tender processing fea 3 3541 ncusin of 3 aves and dules (N-sefundable] rcugh e gaymeri The sake shall be tone through the E-Auction pertal - Ritps=www.cauctions.ca,in
Date and time of Sabe (Online] | From 14.06 2024 {at 15:30 hrs.) to 28.0F 2024 (upio 16:00 hrs.) : v
Pre-Bid meeting T 5706 5074 at 15700 hirs. Terms & conditions of the E-Auction are as under:
Diate andiime af Submisaion ol Bld | On 01 07 2074 at 15800 Hrs: The s.a!e wiill be conducted unider the rﬁ-i:p-er:iue J'u:t:. for relevant .E:5*;E1s. GST Is applirahlelan sa!P of plant & marhir:erll,- amd inwalice w.!fsl h-P Esiied 3|.'||.:-|'|:]|:lrﬁ|:E|'|l . N
Dake & Time of opening of tonder | On 02.07. 2024 at 15:30 Hrs. 2. E-Audion will be conducted on A5 15 WHERE 1537, "AS 5 WHAT 5%, "WHATEVER THERE 15" and “NO RECOURSE BASIS” and such sale is without any kind of wamanties and indemnities
Place of Pre-Bid Meeting, Opening | Dffice af the Senior General ManagariC & DiArea-d through the approved service provided by Linkstar Infosys Private Limited {auction agency)
of Bicks & Communication Address | 2nd Floor, NSIC Business Park, New MDBP Bullding, Ok Industrial 3. The terms & conditions of E-Auction can sought by emaifing at: liquidator scottsgarments@gmail.com or contact +%1 98903 59658/ +91 26203 00691
Eslabe, {Opo, N3 Qkhla Mutro Statian), Mew Dele- 170020 4, The bid docwments shall be submitted through emad ta the guidater af lguidatorscottsgarments@gmail com
for MSE. CONTIOR reserves i nght bo reject any or af The fendars wihoul assigring any masons Dute: 14 June-34 Sd-
ool Forcomplede doliz kgon o west benderwizard com/CCIL. 5. General Manager/CA0/Area-| Bl 5 EE i MV Sudarshan
o Liquidatar of Scotts Garments Lid

financialexp.epaprin
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